
BEFORE THE NATIONAL GREEN TRIBUNAL, AT NEW DELHI 

ORIGINAL APPLICATION NO 525 Of 2022 

IN THE MATTER OF: 

LAXMl .. . APPLICANT 

VERSUS 

M.O.E.F. & Ors . . .. RESPONDENTS 

AMENDED COMPLIANCE/ STATUS REPORT IN TERMS OF 
ORDER DATED 17.10.2022, 06.09.2023 AND 15.12.2023 ON 

BEHALF OF RESPONDENT NO. 2 

MOST RESPECTFULLY SHOWETH: 

Pursuant to the orders of Hon'ble NGT Principal Bench dated 

17 .10.2022, 06.09.2023 and 15.12.2023,in the present 

Application, the present compliance/ status report is hereby 

submitted. I, the undersigned, I do hereby swear as under: 

1. That it is submitted that notice F.No.SDM(Saket)/2023/99 

dated 25/01/2024 was issued for Ground Truthing for Khasra 

Nos. 725, 729, 730, 848, 961, 963, 969 & 954 situated in the 

revenue estate of Village Bhati, Delhi. 

2. That, in compliance to the notice mentioned above ground 

truthing was conducted in three phases i.e. 31/01/2024, 

02/02/2024 & finally on 08/02/2024. After ground truthing/ 
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idcnlifi c:a lion of abovemcnlioned khasras ( land/ part of land 

belonging Lo f orcsl dcparlmcnl. ) 

KHASRA 

NOS. 

818 ( G 

I l ) 

Remarks Attachment 

Nolicc Issued by rchsildar Copy of Not ice 

Sakcl on 2 '.:>. 0 .1 .7..02/J for dal ed 25 .01.2024. 

ground trulhing/ Copy of 

identification. Similarl y in demarcation Map 

compliance to m entioned w it h cordinates in 

notice efforts were made OCR PDF for Khasra 

but at site forest officials No. 848 (6- 11) is 

informed that there is stay attached and 

from the Hon 'ble High marked as R-1 

Court Delhi. However, (Colly ) .) 

forest official s were shown 

the khasra but ground 

truthing could not be 

conducted due to the stay 

granted by Hon'ble High 

Court of Delhi. 

963 ( 12- Notice Issued by Tehsildar Copy of Notice 

25.01.2024. 

of 

16) Saket on 25 .01.2024 for dated 

ground t ruthing/ Copy 

identification. Simi larly in demarcation Map 

compliance to m entioned w ith cordinates in 

notice ground truthing has OCR PDF for Khasra 

been conducted on No. 963/4 (2- 8) is 

02.02 .2024 and the part of attached and 

land be longing to forest m arked as R- 2 
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969 

17) 

(2 -

department in above (Colly) . 

mentioned khasra is known 

as 963/4 (02-08). Current 

status the land is clear and 

possession has been 

handed over to the forest 

officia ls. 

Notice I ssued by Tehsi ldar Copy of Notice 

Saket on 25.01.2024 for dated 25.01.2024. 

ground t ruthing/ Copy of 

identification. Similarly in demarcation Map 

compliance to mentioned with cordinates in 

notice ground truthing has OCR PDF for Khasra 

been conducted on No. 969/1 is 

02.02.2024 and the part of attached and 

land belonging to forest marked as R- 3 

department in above (Colly). 

mentioned khasra is known 

as 969/1 (01 -11). Current 

status the land is clear and 

possession has been 

handed over t o the forest 

officials. 

725 ( 19 - Notice I ssued by Tehsi ldar Copy of Notice 

25.01.2024. 

of 

11) Saket on 25.01.2024 for dated 

ground truthing/ Copy 

identification. Similarly in demarcation Map 

compliance to mentioned with cordinates in 

notice ground truthing has OCR PDF for Khasra 

been conducted on No. 725 (19- 11) is 
'------·---- -· ---- ---

, - I . 

~ • . ..!_: 
't,.. ' 

' ;;;· , . I 
·.'c , 

Q L. 

•t . 
• I ' 

i 
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729 (4 -4 ) 

. - - -- -------· - ----
08.02.2024. This khasra attached and 

totally belongs to forest marked as R-4 

department. Current (Colly).) 

statu s of th e land is clear . 

Nolice I ssued by Tehsildar Copy of Notice 

Saket on 25.0 1. 2024 for dated 25 .01.2024. 

ground truthing/ Copy of 

identification. Similarly in demarcation Map 

compliance to mentioned with cordinates in 

notice ground truthing has OCR PDF for Khasra 

been conducted on No. 729 ( 4-4) is 

08.02.2024. This khasra attached and 

totally belongs to forest marked as R-5 

department. Current (Colly).) 

status of the land is clear. 

730 (5 - Notice Issued by Tehsildar Copy of Notice 

17) Saket on 25.01.2024 for dated 25 .01.2024. , 

ground truthing/ Copy of 

identification. Similarly in demarcation Map 

compliance to mentioned with cord inates in 

notice ground truthing has OCR PDF for Khasra 

been conducted on No. 730 (5-17) is 

08.02.2024. In this khasra attached and 

forest department owns (0- marked 

2)in min and current status (Colly).) 

is road, temple, wall & 

most of the khasra is 

empty. 
- - ~- - --• - -

as R-6 

954 ( 16 - Notice Issued by Tehsildar Copy of Notice 

16) Sakct on 25 .0 1.2024 fo r dated 25.0 1.2024. 

--------
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-
ground -

truthing/ Copy 

identification. Similarly in demarcation 
of 

Map 
compliance to mentioned with cordinates in 
notice ground truthing has OCR PDF for Khasra 
been conducted on No . 954/2/ 1(08-08) 
08.02 .2024 & earlier also is attached and 

and th e part of land marked as R-7 

belonging to 

department in 

forest (Colly).) 

above 

mentioned khasra is known 

as 954/2/1 (08-08). Most 

of the land is clear and 

partia lly encroached with 

wa lls and tin sheds. 

961 (15 - Notice Issued by Tehsi ldar Copy 

7) Saket on 25.01.2024 for dated 

of Notice 

25.01.2024. 
I 

ground truthing/ Copy of ' 

Map / identification. Similarly in demarcation 

compliance to mentioned with cordinates in 

notice ground truthing has OCR PDF for Khasra 

been conducted on No. 961/1(7-13) is 

02.02.2024 and the part of attached and 

land belonging to forest marked 

department in above (Colly). 

mentioned khasra is known 

as 961/1 (07-13). Current 

status the land is clear and 

possession has been 

handed over to the forest 

officials. 

as R-8 
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l·n keeping view of the above facts and circumstances it is ,hat 
prayed to this Hon,ble Tribunal that the submission may be taken on 

record and undersigned assures that the orders passed by this 

Hon,ble Tribunal shall be complied with. 

( 
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OFFlCE OF THE SUB-DIVISIONAL MAGISTRATE (SAKET) 
REVENUE DEPARTMENT: GOVERNMENT OF NCT OF DELHI 

M. H. ROAD : SA.KET : Nli:W DELffi 
F.No.SDM(Sakct)/2023/ lj Dated:- 2. \ ),~ 

NOT.ICE ' 

I . ~ -.e:.~<1.~Jo.>:Wtl=.4. b~t k. 1---""~-,{I -~h ~J.hJ;.4 .. f.o~ 7"~1•.\. l:bko\ · 
2. :~ ~ : i~\~~: :fu~k :f{~ ::~I~i ::ib£:: ::: :::: ::: ::: :: : : :: :: : :: :: : : :: : :: : : : ::: : :. 
3. ~\~ :: e:;;;;:.~ ::~ :::~~:ft~:~~,~ ~iJ/: :: ::: ::::::: :: :: ::: :::: :: ::: : :: : ::: :· 
4. ~\~:~~: i~ A~:~\\.~~'.::::: :::::::::::::::::: :: :::::::::: :: ::::: 
5. :~~:~::~~~~::~:;t\\;~~j~(~~::::::::::::::::::::::::::::::::::. 

It ~ hereby to inform you that the demarcation of above mentioned numbers has been fixed 

for ::?. .\.\. .\\.~ ... at . .f.~1~ ... AM and the meeting point will be 0 /o SDM (Saket) New Delhi. 

You are therefore requested to please depute to the authorized official (S) parson of your 

department to remain present at the office of undersigned on the above mentioned date and time in 

case of any clarification, you may feel convenient to call .. ~f.:1.l.G:-.f.!};:13 
This may kindly be accorded "Top Priority", payment for T.S.M. Surveyor will be made 

through respective applicant/agency. 

Yours faithfully 

TF.H~ ) 
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E 715382.427 
N 3147490.449 

E 7' 5366 903 
3' 47455.454 

E 715462.689 
N 3147517.023 

E 715475.716 
N 3147505.235 

FOR.EST 

848 

E 715406.074 
N 3147438.979 

E 715429.023 
N 3147467.936 

E 715478.704 
N 3147524.191 

E 715483.018 
N 3147507.127 

E 715485.812 
N 3147490.817 

715418.062 E 715371. 705 
I\J 3147454.11 9 E 715423.405 N 3147448. 138 

15402.077 
N 3147435.927 

N 3147440.141 

E 715413.407 
N 3147437.210 
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E 714797.151 
N 3147627.555 
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E 714917.354 
N 3147654.086 

" E 714935.039 
N 3147626.662 
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E 715150.009 
3147729.536 

E 715095.427 
N 3147673.946 

E 715167.179 
N 314 7770.770 - -, 

E715156.472 
N 3147757.148 

E 715145.202 
N 3147756.342 

E 715172.210 
N 3147753.579 

E 715179.344 
N 3147713.525 

(FOREST) 

ga:i/1 
E 715175.879 

('7-:ia) N 3147687.530 

E 715107.908 
N 3147671 .903E 715159.623 

N 3147674.572 

E 715178.816 
N 3147653.133 
___ ,,__ E 715189.064 

N 3147656.868 

E 715183.287 
N 3147635.959 

E 715195.053 
N 3147763.855 

E 715226.176 
N 3147667.674 
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